SCHEDULE-| FORM A
PUBLIC ANNOUNCEMENT

IEVENCY SNT BanRruptay Soand of inda

FOR THE ATTENTION OF THE CREDITORS OF
CORONET PROPERTIES AND INVESTMENTS PRIVATE LIMITED

— — - - = S——————
'T ] Name of Comarmta Dalor —ET_.i."I'I'I'Ill_”. Proparies and Investmands Private Limils
-'L

Dt of mcomamion of D.:Fliﬂr.'Hﬂ;ﬂ'H Maw_k'{ll_ 1895 i

4 | Authodty undes which Corporate Deblaris | Registrar of Companies, Mumbai =~ |
Incosporated | Reaistored Registralion No. (83863

r'f Corporate idantity Number / Limited Lﬂrlt".?" U45200MH 1095F TC 080563

[ \fentfication Number of Carporate Deblor

5, | Address of the Regstared Office and Rtﬁiileﬁd Office: 45, Cnimbai Road, Off Hil Road, Bandra (West),

Principal Ofica i Ay of Corparate Deblar | Mumbai - 400 050, Maharashira, india

[Erstwhile Registered Office: 1501-19024, Obernl Garden, Thakue

- ) Vikage, Kandnvall (East), Mumbal - 400 101, Maharashira, India)

e Insclvency Commancement Date in respect | February 05, 2023 (vide Order No. 574(MB)2021 daled February 08,
| of Carporate Deblor 2023, copy made ready and upioadad on Februaey 10, 2023)

Estimated Date of Closure of Insalvency August 08, 2023 (180 days from tha insoivency Commencement Datbe)
Resolution Procass

S
(4 =]

Name 2nd Registration Number of 1ha Namae: Mr, Huzefa Fakhn Siabkhan
Insolvency Professional acting as interm IBBI Registration Number: IBBYIPA-CO1AP-PODO3Y 20171810115
I__ Resolution Professional Autharisation for Assignmeont valid 1l December 23, 2023

{8, | Address and z-mail of the Inlerim Resolution Reglstered Address: 1012, Dalamal Tower, Frea Press Joumal Marg,
L Brafessional, as regrstered with e Board | 211, Nariman Point, Mumbal - 400 (21, Maeharashira, India

Registored Email Address: huzels stabkhan@gmal.com

1 10.] Address ang e-mail 1 be usad for Addrass for Correspondence of Claims:
\ carespordence with the Interdim Resslusion | Think Capital Insolvency Professionals LLP,
Prolessoral 1011-1012, Dalamal Tower, Frae Prags Journal Marg,
211, Nariman Point, Mumbai - 400 021, Maharashir. India,
Emafl id for Correspondence on Claims:
h.WEQMI.mm
| 11| Last Date for Submission of Claims February 24, 2023

12.| Class of Credilors. if any, under ciause (b)
of sub-section (BA) of section 21, ascertained| Nol Applicable
| by the Intetim Resolifion Professional

13, | Name of Insoivancy Professianals, identified [o
atl as Autharised Representatives of creditors | Not Appleatis
in & class (Three names for aach dass)

14.| (a} Relevant Farms and (&) wwwibbi.govin
(b) Detals of sutharzed representatives ara | (b) Nol Appicable.
aveilabia &l

Motice Is hereby given that the Hon'ble National Company Law Triunal, Mumbal Bench has ordared the commencement of
Comersts Insalvency Resclution Process of Coronet Properies and Investments Private Limited on February 09, 2023, (vids
Order Mo, 574 (M8)2021 dated February 08, 2023; copy mide raady and uploaded on Fetruary 10, 2023),

The ereditars of Carone! Proparties and Imvestments Private Limied ate hersby called upon to submil their claims with pesol, an
o bafore February 24, 2027, 1o the Interim Resolulion Professional t the address mentioned against entry No.10,

The Financial Creditors shall submis their claims with proof by slectronic means only. All other creditars may subimit the claimwith
proofin peman, by pout of by ¢lectronic means

The ahova-mantinngd foims can be doanlcaded from the websiie www.ibbigov in of Ihe insclhvency and Bankrupicy Board of
India

Submession of feises or miskaading proals of claim shall altrad panalliés

Sdi.
Huzofa Fakhri Sitabkhan
Interim Resolution Professional
Date: February 11, 2023 BYIPA-DS1/1P-PO0031/2017-18110115
Placa: Mumb= : |



